IN THE
COURT oF SH. G. N. PANDEY, ASJ-09 (POCSO0)

WEST : DELHI

Bail Application No. 1643

No. Not Known
PS : Nihal Vihar

U/S: Not Known
State Vs, Jindal Kumar

13.08.2020

The court of undersigned is having duty today as per
cqmputer generated circular/ duty roster dated 31.07.2020 of Ld.
District & Sessions Judge, West, Tis Hazari Courts, Delhi.

This is an application under Section 438 CrPC for granting
anticipatory bail moved on behalf of the applicant/ accused.

Pr.:  Ms. Nimmi Sisodia, Ld. Sgl. Addl. PP for the State.

Sh. M.K. Gahlot, Ld. Counsel for applicant/accused.

Reply not filed. Issue fresh notice to the SHO concerned
through DCP concerned for next date of hearing in view of last order.

Put up for consideration on 21.08.2020.

(G.N. PANDEY)
-09 (POCSO) West
azari Courts, Delhi
' 13.08.2020
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IN THE COURT OF SH. G. N. PANDEY, ASJ-09 (POCSO)
WEST : DELHI

Bail Application No. 1248
FIR No. 78/2020

PS : Ranhola

UIS: 364A/34 IPC

State Vs. Kuldeep

13.08.2020
The court of undersigned is having duty today as per

computer generated circular/ duty roster dated 31.07.2020 of Ld.

District & Sessions Judge, West, Tis Hazari Courts, Delhi. .
This is an application under Section 439 CrPC for granting

regular bail moved on behalf of the applicant/ accused.
Pr.: Ms. Nimmi Sisodia, Ld. Spi. Addl. PP for the State.

Sh. C.P. Dubey, Ld. Counsel for applicant/accused.

Reply already filed to the bail application.
It is informed that charge-sheet has been filed before the Ld.
MM. Let the charge-sheet be summoned for next date of hearing.

Put up for arguménts- 0 22.08.2020.

(G.N. PANDEY)

ASJ-09 (POCSO0) West
Tis Hazari Courts, Delhi
13.08.2020
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INTHE COURT OF SH. G. N. PANDEY, ASJ-09 (POCSO)

_ ' WEST : DELHI
Bail Application No. 1675
FIR No. Not Known
PS : Kirti Nagar
UIS: 498A/406/34 IPC
State Vs. Kiran Arora

13.08.2020
The court of undersigned is having duty today as per
Computer generated circular/ duty roster dated 31.07.20?0 of Ld.
District & Sessions Judge, West, Tis Hazari Courts, Delhi. .
This is an application under Section 438 CrPC for granting

anticipatory bail moved on behalf of the applicant/ accused.
Pr.: Ms. Nimmi Sisodia, Ld. Sp!. Addl. PP for the State.

Sh. C.P Wig, Ld. Ceunsel for applicant/accused.

Reply not filed.
Chargesheet be summoned on the next date of hearing.
Notice be issued to the IO for next date of hearing.

Put up for arguments on 20.08.2020.

ourts, Delhi
13.08.2020
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